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Commission for .Judicial Appoint• 
men ts 

233. SHRI B.V. DESAI: 
SHRI CHI IT A BASU : 
SHRI AMAR ROYPRA-

DHAN: 

Will the Minister of LAW, 
JUSTlCE AN D COMPANY 
AFFAIRS be pleased to state : 

(a) whether it is a fact that while 
tlelivering the judgment on the cases 
of transfer or appointment of Judges 
from various High Courts the 
Supreme C ou rt Judges have 
suggested a  Commi io n for Judicial 
Appointments; 

(b) if so, whether many other 
issues were involved in the Judgment 
that was delivered by the court in 
this regard ; 

( c) whether Government are 
examining the Judgment and con-
sidering to have some Commission 
for judicial appointments in future ; 

(d) whether this will need a 
further amendment to the Constitu-
tion; 

(e) if so, whether Government 
have agreed to bring Jegislatio n in 
this regard ; and 

(f) if so, by what time ? 

1HE MlNISTER OF LAW, 
JUSTICE AND COMPANY 
AFFAIRS (.SHRI JAGAN NAl H 
KAUSHAL) : (a) 1 he Supreme 
Court in its judgment pronounced 
on 30-12·1981 has not made any 
suggestion for the establishment of a 
Commission for Judicial Appoint-
ments. H owever, one of the Judges 
(Bhagwati J .) suggested that a 
collegium should. rnake recom01enda• 
tions to the President regarding 
~  of Sup r m e Co t anu 
Hllh OU C 1 t  . V 
........ 11. 

(b) Yes, Sir. 

(c) to (f). The proposal 
for the es ta b1ishment of a Commis-
sion for judicial appointments will 
prima facie need amendment to the 
Constitution. However, no such 
proposal is under the consideration 
of the Government. 

Consumption or Kerosene Oil 

234. SHRI DAULATSINHJI 
JADEJA: 

SHRI MOHAN LAL PATEL: 

Will the Minister of PETRO-
LEUM, CHEMICALS & FER TI-
LIZERS be pleased to state : 

(a) what is the total annual con-
sumption of kerosene oil in the 
country; 

(b) what is the total production 
of kerosene oil in the country; 

(c) the total quantity of kerosene 
oil imported during the current year 
to meet our demand ; 

(d) whether it is a fact that a 
fresh tender for purchase of kerosene 
oil has been called for recently: 
and 

(e) if so, the quantity involved 
and what are the reasons for calling 
the tender at this stage ? 

THE MINISTER OF PETRO-
LEUM, CHEMICALS & FERTILI-
ZERS (SHRI P. SHIV SHANK.AR): 
(a) The total annual consumption 
of kerosene oil during 1981-82 in the 
country i" estimated at about 4.6 
mi Ilion tonnes. 

(b) The total production of kero-
sene in 1981-82 is estimated at 2.7 
million tonne  . 

(c) The import of kerosene oil 
during 1981·82 is estimated at 1.9 
million tonnes. 

(d) ~  Sir. 
( ) The  ten er ha been called 
r import of ro n i1 of about 
50. tonn to m tht d 11d, 




